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IM THE CEMNTFAL ADMINISTRATIVE TRIEBUUAL, JAIFUR EENCH, JAIFUR.

* * *

1 ' Datz of Dzcision: J.;.D7
FA 11/97 (0OA 129/96)
1. Union of India through General Manajyzr, Western Failway, Churchgéte,

Bémbay. _ ' |

2. The Divisicnal Failws, Manajsr, Western Railway, Ajmer.
2. The Sr.Divisicrnal Commereial Managjer, Wesitern Failway, Ajmer.
4, The Divizional Commercial Manajer, Weatern Failway, Ajmer.
5. The Divigional Catering Inspector, Weskern Failvay, Ajmer.

... Applicants
: Versus
Smt. Urmila Devi D/o Shri Pam Chander, r/o‘ﬁ.ﬁo.JSJ/EB, Gulal Shah Ta Thakiva,
Topdara, Ajmer.
' « -+ Respondent
CORAM:
HI'BELE MF.GOPAL FFISHITA, VICE CHATIRMAN
HCOM'BLE MF.0O.F.SHARMA, ADMIITISTRATIVE MEMBER

O-R-D-E-R -
PEF HOH!ELE MF.3IFAL- FRISHIR, - VICE - CHAIRMAN

Thiz ie an application for revisw secking a vreview of the order pazzzd in.
OA 18%/9¢ on 23.9.96.

2. Th

il

aforasaid applicaticon was decidsd after hearing the coansel for the
rarties. The avsrments mads in thizs rveview applicacion do not fall within the
ambit of Ovder FLVIT Fule-l of the 2cde of Civil Procedure. The grounds of

review atated in the veview application Jdo nob constituts any 2vror apgparsnt on

it
l-l' :

the face of the vesord. It iz alsc stated by the applicant in this review
amlmmjwlmmzﬁesmnammtJ\quﬁm:WﬂmlmstmﬁnplﬂeintW1mU£r

by the jrant of promotion to her wee.f. 28.12.96 vide order Aatzd 21.1.97 is
relevant and the same iz requirsd to bz taken noke of by this Tribunzal a2 it has
a relzvant -kearing in the impugned order dated 23.9.96, a8 medifizd by ovdsr
datad 20.11.96. We are of the view that this ground also dozz not Justify a
revisw of the crder. Thiz review application has no foroe and it is, thevefors,

dizmizsed in limine (by civculation).
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j NE , Celigfse -
(0.P.SHARMY) _ (GOPAL KRISHNA)

ADMIMNISTRPATIVE MEMBEF ' VICE CHAIRMAN
VK .





